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RAJYA SABHA 

Wednesday, the 25th July, 2001/3 Sravana, 1923 (Saka) 
The House met at eleven of the clock, MR. CHAIRMAN in the 

Chair 
MEMBERS SWORN 

1. Shri S.S. Chandran (Tamil Nadu) 
2. Shri B.S. Gnanadesikan     (Tamil Nadu) 
3. Shrimati S. Gokula Indira (Tamil Nadu) 
4. Shri R. Kamaraj (Tamil Nadu) 
5. Shri P.G. Narayanan (Tamil Nadu) 
6. Shri R. Sarath Kumar       (Tamil Nadu) 

ORAL ANSWERS TO QUESTIONS 
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Jammu and Kashmir Policy 

*@†*41. SHRI RAM JETHMALANI:" 
SHRI RAJIV RANJAN SINGH 'LALAN': 

Will the Minister of HOME AFFAIRS be pleased to state: 
(a) whether Government's attention has been drawn to the newsitem 

published in the Economic Times dated 1st June, 2001, under the caption 
"Kashmir policy changed respecting world opinion in National interest: 
PM"; 

(b) if so, whether it is a fact that Government have altered its earlier 
policy with regard to Jammu and Kashmir; and 

(c) if so, the details of the alterations made recently? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): (a) Yes, 
Sir; the Government is aware of the media report in question. 

(b) and (c) There is no changed in the policy of the Government with 
regard to Jammu & Kashmir. All efforts of the Government are directed at 
restoring peace and normalcy in the trouble-torn State. Announcement of the 
unilateral Ramzan peace initiative which continued for 6 months; its 
revocation in the absence of proper response   from   the   terrorist   groups;    
and   the   invitation   to 

@ Starred Question Nos. 41 and 57 were taken together. 
† Original notice of the question was received in Hindi. 
†† The question was actually asked on the floor of the house by Shri Ram 
Jethmalani. 
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General Pervez Musharraf, President of Pakistan should all be seen in that 
perspective. 
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Violent incidents in J and K after withdrawal of ceasefire 

©†*57. SHRI RAJIV RANJAN SINGH 'LALAN':†† 

             SHRI KAPIL SIBAL: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether Government have identified the number of violent incidents by 
Pakistan-backed terrorists after withdrawal of unilateral ceasefire in Jammu and 
Kashmir; 

(b) if so, the number of incidents of violence committed by the terrorists 
from 23rd May, 2001 till 30th June, 2001; and 

(c) the total number of human lives of security personnels, civilians and 
terrorists, separately, lost during the said period? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): (a) and (b) 
The total number of terrorist incidents in J&K after the whhdrawal of unilateral 
ceasefire i.e. from 1st June to 30th June 2001 is 372. 

(c) Between 1st June and 30th June, 2001, 41 security personnel •and 53 
civilians lost their lives in the terrorist violence, 217 terrorists were also killed 
during the period by security forces. 

SHRI RAM JETHMALANI: Sir, I know this matter is coming up for a more 
structured debate next week before the House. I do not want to ask any 
inconvenient supplementary questions. But I am seeking very useful 
information, which will help to decide the nature of arguments on the debate. 
India produced a very great man, whom I personally consider one of the 
greatest men, that is, Shri Lai Bahadur Shastri. He produced for India the 
Tashkent Declaration, which, according to me, settled the Kashmir problem for all 
time. It provided that neither party shall changed the status quo by force; and what is 
more important is that, neither party shall carry on any propaganda directed 
against the other. Now, there is a reference in 

@ Starred Question Nos. 41 and 57 were takentogether. 
 †Original notice of the question was received in Hindi. 
†† The question was actually asked on the floor of the House by Shri Rajiv 

Ranjan Singh 'Lalan*. 
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this answer to the coming of President Pervez Musharraf. I want to know whether 
in the brief prepared for the gentlemen who were negotiating with the President, 
or during the course of the entire talks, when the President of Pakistan said that 
they were lending moral support to the terrorists, but not other support, was he 
told that even moral support to the terrorists was inconsistent with the Tashkent 
Declaration? I want to know whether the Tashkent Declaration is being 
regarded as dead. Sir, it is a matter of deep regret that the Congressmen all 
the time talk of the Shimla Agreement; and our BJP people have begun to 
talk only of the Lahore Declaration. But the most important document which 
conclusively settled this problem once and for all, and which should be the 
document on which India should reply throughout any negotiation with 
Pakistan, is totally forgotten. I want to know whether the Government sticks to 
the Tashkent Declaration because the Shimla Agreement, if it was a repudiation 
of the Tashkent Declaration, it was the greatest betrayal of Indian national 
interest. But if, by that document the late Prime Minister, Mrs. Gandhi, had told 
Shri Bhutto that when he met her next time, she would tell him that that issue 
was closed by the Tashkent Declaration, that is the only defensive explanation 
of the Shimla Agreement; otherwise, it is a document of betrayal. I want to know 
what is the position of the present Government? What attitude did they take 
during this conference? I would like to know what the position of the present 
Government is and what attitude they took during this Conference. 

SHRI L.K. ADVANI: Mr. Chairman, Sir, about the Conference which the 
hon. Member has just now referred to there is likely to be a structured debate 
sometime next week. There was a reference to the Shimla Agreement, to the 
Lahore Declaration, but he is right when he says that the Shimla Agreement, in a 
way, supplemented or re-inforced the Tashkent Agreement. In the Tashkent 
Agreement, to the best of my recollection, there was a reference even to the Line of 
Control—that it would not be altered without having mutual consultations etc. 
and the issue of Jammu and Kashmir itself would be resolved through bilateral 
discussions and by no other means. 

 

5 



RAJYA SABHA [25 July, 2001] 

This, as far as I recall, was very specifically stated in that. Therefore, this 
Government is committed to that declaration also. 

SHRI RAM JETHMALANI: Sir, I am very happy to know that and I have 
no further questions to put. 
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MR. CHAIRMAN: You have already put this question and he has replied. 

SHRI RAJIV RANJAN SINGH 'LALAN': Mr. Chairman, Sir, Question 
No. 57 is in my name. 

SHRI PRANAB MUKHERJEE: All the three questions, Question Nos. 41, 
43 and 57 could be clubbed together. 

SHRI L.K. ADVANI: I have no objection to it except that, as the hon. 
Member rightly said, Question No. 41 relates to Policy whereas Question 
Nos. 43 and 57 relate to killings. Therefore, perhaps, Question Nos. 43 and 
57 could be taken up together whereas Question No. 41 could be dealt with 
separately. 

SHRI PRANAB MUKHERJEE: Let the Chair decide. 

MR. CHAIRMAN: Somebody has told me that Question No. 59 could 
also be clubbed. All these questions are interlinked. 

SHRI L.K. ADVANI: Mr. Chairman, Sir, Question No. 41 is less related 
to the facts and more related to the approach of the Government whereas the 
other Questions are related to the situation in Jammu and Kashmir and 
killings, etc. 
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SHRI KAPIL SIBAL: Mr. Chairman, Sir, it is very interesting that in 
response to my colleague Mr. Jethmalani's question, the Government has said 
that in the absence of a proper response from the terrorist groups, we revoked 
the unilateral ceasefire. That is the response. What response did the 
Government expect from the terrorist groups when you imposed the unilateral 
ceasefire? Please let us know. Rather, more civilian were killed, more security 
forces were killed. When you actually declared the unilateral cease-fire or 
NICO, did you expect that fewer civilian would be killed and less security 
personnel would be killed? Did you expect that the response from the 
terrorists would be favourable to you? Please tell us why did you declare 
unilateral cease-fire? What were your expectations at that point of time? 
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to jeopardy in the State of Jammu and Kashmir. More security forces were 
killed. This is what you expected from the terrorists.�

SHRI L. K. ADVANI: Well, I did not expect that from the terrorists. It was 
a move, it was an initiative, which was welcomed by almost everyone at that 
phase. But the extension proved costly. 
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SHRI NILOTPAL BASU: Sir, as I understand, our Jammu and Kashmir 
Policy, which, as hon. Home Minister has stated, has not undergone any 
change, is aimed at not only ensuring physical and military control over a 
geographic area, but it is as much a question of winning the hearts of the 
people staying in Jammu and Kashmir. Now, through you, Sir, I would like 
to know this. What wc felt is this. The most representative body of Jammu 
and Kashmir, that is, the elected legislature, passed an autonomy resolution 
and that autonomy resolution may have had components or elements over 
which there could be disagreements across the political spectrum in the 
country. But, at the same time, that resolution was within the framework of 
the united and integrated character of Jammu and Kashmir, within the 
framework of the Indian Constitution. So, I would like to know whether the 
out-of-hand rejection of any possibility of discussion on that autonomy 
resolution strengthens the efforts of the Government of India's policy, the 
Jammu and Kashmir policy, which we are pursuing at this point of time. 

SHRI L. K. ADVANI: Sir, hon. Mr. Nilotpal Basu has put a question 
which, I think, this House has discussed thoroughly earlier. But I would 
refer to the first part....(Interruption). 

SHRI NILOTPAL BASU: No, we have not discussed. 

SHRI L.K. ADVANI: We have discussed. (Interruption). Please, let me 
say this. So far as the first part of your question is concerned, about winning 
the hearts of the people there, I may share with this 
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House, the very pleasant surprise of my own when I visited, last month or a 
couple of months back, the villages near Turtuk which is just on the border—it is 
one village or there is a group of villages—which had been part of the Pakistan-
occupied Kashmir for some time, but which came back to us in 1971 and which, 
since 1971, have been with India. And I was pleasantly surprised to see the kind 
of development that had taken place there, the kind of educational growth that was 
taking place there, and that was being done mainly by the Army, with the 
cooperation of the State administration, and it was very well being done. So much 
so, that was one area which I visited along with many other colleagues of mine, 
and to my surprise, there was no need of any security of any kind. The entire 
people there, men, women and children assembled in a manner to greet me, and to 
greet the army commander, who was accompanying me, which surprised me. And 
what was being done there, needs to be replicated in other parts of the State also. 
That is what I felt. The second part of your question relates to the autonomy 
Resolution passed by the Assembly. I would plead with all Members to go 
through that Resolution. You would find that it does not ask for autonomy or 
greater powers in this field or that field. But the sum and substance of that 
Resolution is that the pre-1953 position should be restored in Jammu and Kashmir, 
about which, I think, there was unanimous opinion in Parliament that that 
cannot be done—the pre-1953 position, setting the clock back, and going back to 
a phase where the Supreme Court, where the Election Commission, where the 
Comptroller and Auditor General of India, where the President of India have no 
autonomy over Jammu and Kashmir. This would be depriving the people of Jammu 
and Kashmir of various rights and powers that they have acquired after 1953. 
This is something that neither the Government of India nor the Parliament was 
willing to endorse, and therefore, it was that we conveyed to the Chief Minister of 
Jammu and Kashmir that if there are areas where he feels that there should be 
greater powers with the State, and that if he has greater powers, he would be able 
to serve the people of Jammu and Kashmir better, we are willing to consider it. 
But this kind of Resolution   that   the   pre-1953   position   should   be   
restored,   is 
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something that neither the Government nor the Parliament would agree to. 
Secondly, I said, so far as this Government is concerned, this Government has, 
in its manifesto, said that we are in favour of devolution of powers to the State, and in 
that process, if Jammu and Kashmir needs special powers, we are willing to 
give them. 

SHRI RAMAKRISHNA HEGDE: Sir, I would like to know from the hon. 
Home Minister one thing. When a question was put to the Pakistan President 
Musharraf as to what is going on across the border, he replied that it is a 
freedom struggle of the people of Kashmir. What role has Pakistan to play there? 
A freedom struggle is not fought by outsiders. If it is really a freedom struggle, it is 
by the people of the State itself. What role are these infiltrators, the militants, 
playing there in the freedom struggle? 

SHRI L.K. ADVANI: What is happening in Jammu and Kashmir is naked 
terrorism, and those who are indulging in it, are mainly merceneries from outside 
Jammu and Kashmir. In the early years, it is true that the certain young men 
were misled, taken across the border, given training there, sent back and they 
were the instruments. But that was the earlier phase. During the past few 
years, we have seen that most of those who are killed or who are arrested, are 
mainly either from Pakistan or from PoK or from Afghanistan. These are the 
three areas from which they come. They are mercenaires, and therefore, there is 
no question of this being a freedom struggle or a Jehad. President Musharraf used 
the word 'freedom struggle'. He did not use the word 'Jehad'. But throughout these 
three days, or even in our personal interactions with him, he refused to accept that 
there is anything like terrorism in Jammu and Kashmir. He said: If at all, there is 
terrorism, it may be elsewhere in the world in which we are willing to cooperate 
with you in fighting terrorism elsewhere in the world. So far as Jammu and Kashmir 
is concerned, there is no terrorism there, and certainly, there is no cross-border 
terrorism, because there is no border. The entire Jammu and Kashmir territory is a 
disputed territory. All that is there is LoC. So, you can say that it is cross LoC, 
though he has said, "Across 
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the LoC, we have nothing to do with it." This was the formal stand that he took. 
SHRI PRANAB MUKHERJEE: Sir, as we will have an opportunity to 

discuss these issues in greater detail, I would not go into the Summit or the 
theoretical aspect of it, but I would like to know one specific point from the 
Home Minister. From time to time, the peace initiative or restraining the Forces from 
initiating combat operations was extended, and he has admitted that, during the 
Ramzan period, there were lesser killings, there were lesser activities. But when it 
was extended in different phases, spreading over 185 days, did the Government, 
while extending that each time, make a review or not because, except in the 
month of Ramzan, it was found that the number of killings, including those of 
militants and of civilians, was increasing? Therefore, what was the rationale? 

The second point I would like to know from the hon. Minister is this. The 
hard fact is that a large number of Forces were withdrawn from the normal 
guarding activities at the time of the Kargil War or the Kargil intrusion. As a result, 
during this period, when the Forces guarding the border, like CRPF and BSF were 
withdrawn, they were put on regular combat duties, when intrusion and 
infiltration took place on a large-scale. One of the operational requirements is 
to deploy these Forces guarding the border in a massive way to prevent such 
infiltration and intrusion. I would like to know whether that exercise has been 
completed by this time. 

SHRI L.K. ADVANI: Sir, I may mention that even though during that period 
of six months of NICO the killings of civilians and Security Forces within the 
State of Jammu and Kashmir did increase, the killings and the deaths on the border, 
on the international border and on the LoC, considerably went down because 
there was no shelling. On both sides, there was restraint exercised by the Forces in 
respect of shelling, which also was a very welcome development, which 
continues, by and large, even today, though there have been breaches inbetween, 
occasional breaches. 

So far as restroring the Forces to their respective duties is concerned, by 
now almost the entire exercise is over, and they are in 
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place to deal with the situation, whether it is infiltration or whether it is internal 
security. 
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SHRI L.K. ADVANI: It was reviewed on every occasion, and in that review, 
it was not merely the Cabinet Committee on Security which took into account 
all the factors, but even the views of the Security Forces were taken into account 
invariably, when the decision was taken. 
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†Transliteration of the speech in Persian Script is available in the Hindi version 
of the debate. 
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MR. CHAIRMAN: That is all right. (Interruptions)... No, no. Shri Adhik 
Shirodkar. 
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SHRI ADHIK SHIRODKAR: Mr. Chairman, I recollect that when NICO 
was suggested, the Shiv Sena had opposed it. The Shiv Sena was isolated in 
the entire House. We were ridiculed. Thereafter, when there was a talk of 
having talks with Pakistan, it was opposed by the Shiv Sena and again, we 
were isolated. Today's Government's stand shows that we were right and that 
they have veered round to our view and prophecy. So, henceforth, will the 
Government consider that the only language that Pakistan accepts and 
understands is power? So, negotiate from a position of power till they 
supplicate. Would you, henceforth, kindly consult us in greater detail before 
taking any such decision? 

SHRI L.K. ADVANI: Sir, we have always consulted all parties, and we 
certainly consult a valuable ally. We have always consulted them. But I don't 
subscribe to the view that because at Agra there was no joint statement, it 
was wrong on the part of the Government to have invited President Musharraf. 
Though Vajpayee's Lahore yatra did not yield anything immediately, though the 
summit at Agra did not yield anything immediately, the Government's approach in 
this regard, I think, has made an impact that here is a Government 
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which, on the one hand, is willing to fight militancy firmly and does not 
compromise with it; on the other, it is willing to affirm its strength and its 
position in respect of Jammu and Kashmir. It is an approach aimed at a lasting and 
enduring peace with Pakistan. This is the objective. So, I don't agree with him. 
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L ���������<�? �������;�5 �L ���������<�����Z �̀����*�����>���6;Z/�������A+ 	������
���L �����:������������������������< ����[ ��������'���<��>��Z �̀����>����+ �
�Z5 �3U� ����� ��� ��+ ��� ��� �D��� ��B� �;��� 	��E� ���� ���+ � �Z5 U3� A���� $��
��'����� ���������� �>������ �+ 8� �Z �̀������ ��+ ��� , ����� I � � ����� ;Z������>� ���
��������8�����>��
	N��A+ 	�11�;���������+ 	�������< �1��$�����������
	N��
�<� ���L ����������[ ��>������� ��+ ��������j��>�����K��Z �̀���1�+ ������������
A���� �_ � �=�� � ��6;Z/���� ��� �=+ �U�  � ��6;Z/���� ��� ����j� �� � ;�5 � ���
���@�������A�������������, + ��	8K��>������*��������<������������;�5 �����>��
����/'��U���������g�����Z �̀���L ��1��
�8��R	3��$��5 ���<K�+ ���������*�������
�Z��$6;��R	u��$��5 ����U3��Z �̀����>���j������K�$������+ ������ZR�����Z �̀���
�>��L ������*��������Z��$6;��R	3��$��5 ��������K��g�������Z
����R�=���������
;>��U���<���, + �	�E��>�R	u��$��5 ��;�5 �����=+ �U�A�L ����, + �����Z8��*�������
R1�������Z��$6;��A����R���>���������<�? ��������������*�����>�L �������
A'�'�A
	���� ���� �g � [ ��� ���� ���� �������� , ���8� ��� ��� ����� L ������� ���
�Z �̀����>� [ �� ����� �
���B������I ��*����� :��+ ����� �+ 8��*������� �Z��$6;�
��+ ������������+ 8��<������j��gK�A	���Z �̀��������������+ ��Z5 �3U�����Z+ �����
���? �������;Z��������$(:�5 ����;���	���������+ ��Z5 �3U������[ ��Y Z�����L �������
@��������������������

†Transliteration of the speech in Persion Script is available in the Hindi 
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��������Z8��>�Y Z����6;Z/��������*�����>����5 ������+ 8�=s�������, ������<K�
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��j�U������ �����	��� ���1��R	3��$��5 �� L �����+ ��Z5 �3U�����Z �̀����������
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�t �����j��gK��Zz ����j�+ 	�������>�+ >	��>����Q����5 ����������[ �������, ���
����� ����� �g � 1��A	�� [ ���� ��+ � 	8� �>� [ �����>Q� �Z����� �ZR� �<K� $���� 5 ��;�
����/�������$��;B��>��Z������ZR��>	� ����>��Z P ��Z�������j��ZR�K�A+ �w ���g�
$�������>��t �����
	� �$�����������% ��t ���t
	��������������L ����������
���4���������/�����>�����	���������$��>�����
;�������g�? ���U��L ��[ 6�B���
[ ���� ��+ ������ ������>��Z P �+ >	B�����+ ���;��I �� ����Z �̀���1�+ B��>�1�������
A
;��L ���;���8K�+ ������g���������
����A	��L ����������n�������������>��D�J
�D��R+ >, ��������$�����g�A
;����+ 	���������
����

�
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?��A|P �������<K��g�$�������>����������=�
	�K��
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78�7�9:�� 
�?��>Q���j�����K�}X����$+ ��5 ����������[ ��>��������j�
R����;���? ��X"�����'��>a+ 	����
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�� �� ���!" �#$ ���
?���g���Z��=Z5 ���
K���������;/�B�����1, ��B�����g���Z��
=Z5 ���
K�

† �@� ���� A 
;-=B �� C ���#D �
?��� �8����'y��������<�;� ��+ ������������
���� ������� ��U3��*�������+ >	B���� �U% ��<K��>�[ �����'y���������[ ��>�;Zs����
�;���? ��������������������6;Z/��������U% ��<K�R��A+ 	�����*�������������j�
�������K��������U3�$����������<��������A����;������_ �L ���1��
��=���, ���8�I ��
�����6;Z/�������A1������L �1����������gK���1+ ��Z �̀����>������B��D����;���	��E�
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����� ��������e;�����g � [ ��������������+ �� ���� �[ ���� ��1e�� ����K����8��
��e;��I ��������A
;�����, + �K�A6�I ���g�L ��R����$����������������
����[ ��>�
[ ����[ ��������+ �����j�, ���8�I �K��
��@� ����A 
;-=B ��C ���#D �
?�I >o�������e;��A	��? ����L ��+ ���>�[ ���������

�����>���8	�K�����D�������e;���<E�

MR. CHAIRMAN: I think now we can move on to the next question. 
Question No. 42. 

*42. [The questioners (Shrimati Jayaprada Nahata and Dr. AUadi P. 
Rajkumar) were absent.  For answer,  vide page 24 infra.] 

Rise in ISPTerrorist activities after unilateral ceasefire in Jammu and 
Kashmir 

*43. SHRI BRAHMAKUMAR BHATT: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether ISMerrorist activities have increased during declaration of 
unilateral ceasefire; 

(b) if so, the details thereof; 

(c) the number of bomb blasts, number of civilians and soldiers killed 
and injured; and 

(d) the number of terrorists and ISI agents identified and arrested? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 
(SHRI I.D. SWAMI): (a) to (d) A statement is laid on the Table of the 
House. 

Statement 

(a) and (b) There was an increase in terrorist related activities in J and K 
during the peace initiative period (27 November, 2000 to 31 May 2001), 
when security forces were restrained from initiating 

† Transliteration of the speech in Persian Script is available in the Hindi version of the 
debate. 
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